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Applicants, 

THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT MYDERABAD 

- 	 4 	
O.A. NO. 1027/90 _'•! 

Between 

Gollapudi Prasad 
. aiaviri nehru Babu 

Komara P&tchaiah 9. Kodamati Yerrayya Ready 
. Visnumolakal Bollaiah 

\45. Pattela Sal Babu 
. J. Devadas Jeldi 

4. Abdul Basheer 

1
19•  Dasari Ravi Kumar 

-fLU. Kohl Ramakrishna 
1. Syamala Ravindra Reddy 
2. B.H0  Pullaiah 
3, Achi Anjineyulu 

and 

1. The Union of India, Ministry of 
Telecommunications, represented 
by its Secretary, New Delhi. 

Dated 27th December, '90. 

12. The Oriief General Manager, Telecom., 
A0P, Circle, Abids, Hyderabad - 500 001. 

J3. The Superintendent, Tele-Traffic, 
Guntur Division, Guntur. 

j

4. The Superintendent, Departmental Telegraph 
Office, Guntur. 

j
S.. The Superintendent, C.T.O. Guntur. 

of 	Respondents. 

For the Applicant 	: Mr. T.  Suryakaran Reddy, Advocate. 

hor the Respondents : Mr. E. Madan Ithan Rao, Advocate, Addl.CGSC. 

CORAI4; 

\/THE HON'BLE MR. J. NARASIMHA MURTHY 	- MEMBER () 

ITHE I-ION tBLE  MR. 	R. BAL-ASUBRANANTAN 	- MEMBER (A) 

The Tribunal made the following Order :- 

-tl,A. N, 
Admit. Issue notice to respondents returnable in14 weeks. 

Post thereafter before the Registrar for filing counter." 

Interim Direction:J 
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I t 	
5pOndnts are directeo retain and continue the 

applicants herein as Telephone Attendants at the places whereJ tjthey are now working, until 11th.. January 1991.v' 

the O.A. on 11.1.1991 for further orders. 

/ 

'V 
Oc2co /  D ( zuy RegistrarVedjz~-~ ;Z~r- 	 C~~- 

1' ) 
To 

/VThe Union of India, Ministry of Telecon'gnunicati®ns, 
/ 	represented by its Secretary, New Delhi. 

.7. The thief General Manager, Telecom., A.P• Circle 
Abids,.Hyderabad - 500 001., 

.13. The Superintendent, Tele-Traffic, Guntur Division, 
'Guntur. 

14. The Superintendent, Departmental Telegraph Office, 
Guntur. 

\!5. The Superintendent, C.T.O., Guntur. 

16. One copy to Mr. T. Suryakáran Reddy Advocate, 
Wo. H. No.16-11_741/D/57, Moosarambagh, 
Hyderabad - 36. 

7. One copy to Mr. E. Madan Mohan M©, Addli, CGSC. 

'18. One Spare copy. 
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CHECKED BY 	APPROVED BY 

	

TYPED BY 	Co NPARE D BY 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
HYDERABAD BENCH ATHYDERaBuj. 

THE HON'BLE MR.B.N.JAy}NHA 
ANy' 

THE HONGIBLE MR./URYA RAO : M(J) 
AND 

THE HON'BLE MR.J.NARAsI 	MU'Y:M(J) 
AND 

THE HON'BLE 

fl74TE: 24-9-

ORDER / 

M.A. /R.A./C. 	0. 

T.A.P7 

O.A.No. 

Admitted and Interim directions 
issued.t..- 

A11ed 

/ 

:::: 2:::1t. 

Di smi 

D7sped of with threctiort 

M. 	rdere/1jected. 

order aji,trbtSqistrative Tribunal 
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